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C.P.No. 97/ALD/2017

Shri Gopesh Sahu along with Manoj Kumar Yadav in person. The present
application is filed under section 71(10) of the Companies Act.
The Registry furnished its scrutiny report reporting such the filing of

the present application seems to be in order.

Therefore, the Registry is directed to issue a formal notice to the
Respondent Company as well as its Directors on their given address.

A copy of this order further be communicated to the Registrar of the
Companies, Kanpur for submitting its report on the current status and affair of
the company such report to be filed within four weeks .

The petitioner is liberty to serve a copy of this order to the

Respondent.
The matter be listed on 9™ November, 2017.
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Date: 12/10/2017 H.P. Chaturvedi, Member(Judicial)
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